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Misc.ietjtjon 
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Review App1jcatj0 

Re.spondert() 

Alvocate "for APPlicant(S)4 

Advocate f of Respondent(5) 
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Date 	

ORDER OF THE TPJBUNJ. 

15.3.02 
Heard learned counsel for the parties 
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Issue notice on the Respondents to show 

cause as to why the application should 

not be admitted. 

List on 12.4.02 for Admission, 

C 

None is present for the applicant. 
Case is adjourned to 13.5.02 for Ajssi. 

Meaber 
-, 	

.5 • 02 

&1- 	uJLH. 

7T 	Ot1 
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Heard Mr.A.Ahmed learned counsel for 

the applicant and Mr.A.K.ChOudhUrY learned 

Addl.C.G.8C for the Respondents, it has 

been stated that in pursuance of the order 

of transfer dated 23.6.2001 transferring the 

tapplicaflt from Silc1r to Calcutta. The 
has 	decision 

Authorit)LflOW took : 	to give effect to-. the 

U 
	 contd/- 
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15.5.02 	order,so far, the applicant is con 
cerned. Hr.Chowhdury, learned counsel 
for the respondents placed before us 

I\ / 	: the order of posting Shri Suldeawar 

.Talukdar as reliever at Silehar by 

. 	 order 4ted 19th.. april 2002* in the 
0 	

circumstances the application stands 

• dismissed as infructuous. 
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IN THE CENTRAL. ADMINISTRATIVE: TRIBLINAL 

GUWAHAT I BENCH GIJWAHAT I 

(AN APPLICATION UNDER SECTION OF 19 OF THE 

CENTRAL ADMINISTRATIVE TRIBUNAL. ACT 1985) 

ORIGINAL.. APPLICATION NO. 	OF 

	

Shri Amal Chakraborty 	 -Applicant. 

-Versus- 

	

The Union of India & Others 	-Respondent. 

j 	 I 	N 	D 	E 	X 

Si.No. 	Particulars 	 Paqe No. 

Application 	— — 	1 to H 
2. 	 Verification 

3 	 Ann exure- A 	 - \ 

Annexure- B 	- 

Annex ure- C 	- - - 

Annexure- D 	- 
Annexure- E 	- - 

I I 	 8. 	 Annexure- F 	 - c 

D) 
dvocate JS(L- 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, 

GINVAHATI BENCH, GUWAHATI. 

(AN APPLICATION UNDER SECTION OF 19 OF THE 

CENTRAL ADMINISTRATiVE TRIBtJNAL ACT 1985) 

ORIGINAL APPLICATION NOOF 2002. 

BETWEEN 

Shn Arnat Chaicraborty 

Junior Engineer (Eject) 

Manipur Central Elect. Sub-Division 

No. 1, Central Public Wotics Department, 

Tuthal Airport, hnphal, 

PIN- 795140. 

-Apphcant. 
-AND- 

The Union of India represerted by the Secretary to the 

Government of India Ministry of urban Affairs New Delhi. 

The Director General (Works) central Public works 

Department, Nirman Bhan New Delhi- 110011. 

The Chief Engineer (Electrical) 

Eastern Zone, 23414 A.J.C. Bose Road, 

Kolkata-700020. 



The superintendent Engineer 

(Co-Ordination) Circle Central PubHc 

Works Department Eastern Recjion, Nizam Place Kolkata - 

20. 

The Executive Engineer (Electrical) Sifchar Central Electrical 

Di4sion, Central Public Works Department, Malugram, Mela 

Road, Sitchar Assarn. 

Pin - 788002. 

-Respondents. 

11 	DETAILS OF THE APPLICATION 

I] 	PARTICtJLARS OF THE ORDER AGAINST WHICH 

THE APPLICATION IS MADE: 

This application is not made against any specific order but it is 

made for seeking a direction from this Honble Tribunal Directing the 

respondents to release the applicant from Imphal to Kolkata as per 

transfer order issued by the respondent No.4 \4de his office order F No. 

21(1) SE(c)!J E(Elect )IERICFWDICALt2000/570 Dated 09-06-2000 and 

also another transfer order .vide No. 21(1) 

SE(C)/JE/ER/CpwD/CAU2001/490 dated 12-07-2001 issued by the 

Respondent No. 4. - 

21 	JURISDIC11ON OF THE TRIBUNAL 

The applicant declares that the subject matter of the instant 

application is within the jurisdiction of the Honble Tribunal. 



31 	LIMITATION 

The applicant further declares that the subject matter of the 

instant apphcation is within the limitation prescribed und& Section 21 of 

the Administrative Trtmnal Act 1985. 

41 	FACTS OF THE CASE: 

Facts of the case in bilef are given below: 

4. 11 That your humble applicant is a citizen of India and as such he is 

entitled to all rights and privileges guaranteed under the Constitution of 

Inla. 

4.21 That your applicant was appointed as Junior Engineer in Central 

Public Works Depart-ment. Now he is working as Junior Engineer 

(Electrical) Manipur Central Elect. Sub-Division No. 1, Central Public 

Works Department, Tulihal Aitport, Imptial, PiN- 795140. 

4.31 	That your humble applicant begs to state that he has joined 

in the North Eastern Region in Imphal on 07-09-1998. He has already 

compieed his tenure and posting at North Eastern Region. He is entitled 

to choice place of posting as per Government of India; Ministiy of 

Expencture office Memorandum No. 20014183 EJV dated 14.12.83. The 

Respondent No. 2 has also issued an office Memorandum dated 10th 

December 1997 regarding tenure of office and Staffs posted in the North 

Eastern Reciion. It has also stated in the said office Memorandum that due 

to law and order situahon prevailing in the North Eaern Region the 

tenure of posting of officers and Staffs of the Central Public Works 

b 

I 



III 

-~ 
(-A - 

Department posted in the North Eastern Reon will be 2 (two) years 

irrespective of length of their service. 

Annexure-A is the photocopy of office Memorandum dated 

14 December 1983. 

Annexure-B is the photocopy of office Memorandum dated 
i  dh December 1997 issued by the office of the Respondent 

No.2. 

4.41 	That your applicant begs to state that he was transferred to 

Kolkata PCED-II against a vacant post bide office order F No. 21(l)S.E.(C) 

J E(Etectncal) ERICFWOICaIF20001570 Issued by the Respondert No. 4. 

In that transfer order the name of the applicant appears at Serial No. 52 of 

the list of Junior Engineer under order of transfer and he is to be 

transferred from SC FD/Schar (Head Quarter lmphal) to PC ED-

ilICalci.tta. He is to be released by J.E.(E) Sri S. N. Sahay whose name 

appears at serial No. 32 of the said list. In spite of the said order of 

transfer Sri S N Sahay (JE) did not come to release your applicant. On the 

other hand, the authority concerned also did not issue any release order of 

your applicant for the reasons best known to them. In this connection your 

applicant submitted representation before the Respondent on 08-02-2000, 

11-09-2000 and 28-11-2000 for earJy release of the applicant. But the 

Respondents did not take any action in this matter. Unfortunately, the said 

transfer order dated 09-06-2000 was expired on 31-12-2000. 

Annexure-C is the photocopy of Transfer Order vide F No. 

21(1 )S. E .(C) J E Electrical) ERICPWDICaII20001570 issued 

by the Respondent No. 4. 



	

4.51 	That your applicant begs to state that the Respondent No. 2 

has issued an office Memorandum dated 12.4.2001 regarding compliance 

of transfer orders. In this oflice Memorandum it has been states that the 

practice of not relieving the officer, pending decision on the 

representaons and Withholding their transfer is viewed seriously and 

competent authority has decided that all officers under transfer must be 

reeved forthwith. Their representation if any will be considered only alter 

they join new place of posting. 

Annexure-D is the photocopy of office Memorandum dated 

12"  April 2001 issued by the Respondent No. 2. 

	

4.61 	That your applicant begs to state that the Respondent No. 4 

issued another transfer order vide F. 21(1)/SE©!JE©! ERJCPWDI 

Ca112001I490 dated 12-07-2001. In this letter one Sn S. N. Sahay was 

transferred from PC ED/Patna to Sc ED/Silchar (Head Quarter lmphal) 

vice A Chakraborty (already transferred). Pursuant this transfer order and 

consequent release order of Assistant Engineer (E), Mukarna vide his 

office order N. 91)IMCESDI01167 "?ased from Patna DMsion with 

effect from 24-09-2001 M'I. Sri Sahay was directed to report the 
Respondent No. 5. But more than 4 (four) months have been passed yet 

he has not joried in his new place of posting at Imphal But the 

Respondents have not taken any appropriate step in this regard though 
your applicant had submitted several representations dated 25-07-2001, 

08-08-2001, 10-08-2001 and 15-12-2001 for his early release from Imphal. 

It is pertinent to mention here that in the same transfer order, 
i.e., Order F No. 21(l) S.E.(C)JE(Electricat) ER!CPWD!CaI!20001570 

issued by the Respondent No. 4 dated 12-07-2001 one Sri SN Dey whose 

Q A 



Serial No. appears at No. 21 have been released without awaiting 

substitute. From this it appears that the Respondents have discriminated 

your applicant. 

Annextre-E is the photocopy of transfer order F No. 

21(1)3. E.(C) J E( Electncal) ER/C PWD/ CaW20001570 dated 

12-07-2001 issued by the Respondent No. 4. 

	

4.71 	That your applicant begs to state that your apphcant's wife is 

also working under the Life Insurance Corporation of India at Kolcata and 

theyi minor children one is school going and another one is two years 

old. As per the Government of India Office Memorandum No. 2803412 197 
Esit (A) dated 12-06-1997 issued by the Department of Personnel & 

Training the husband and wife may invariably be posted together at the 

same siation, especially, till their children are 10 years of age. In this 

connection your applicant is entled to get the benefit of husband and wife 

posting at the same station. But in spite of two transfer orders one is dated 

09-06-2000 and another is 12-07-2001 issued by the Respondent No. 4 

he has not yet been released by the Respondents. As such, your applicant 

is compelled to approach this Hon'ble Tribunal for seeking justice in this 

matter. 

Annexure-F is the photocopy of Memoran-dtn No. 28031/2 

197 EsIt (A) dated 12-06-1997 issued by the Department of 

Persorviel & Training. 

	

4.81 	That your appkant submits that the Respondents have 

deliberateLy and intention-ally discriminated applicant by not releasing him 

from present place of posting to Kolkata in spite of his clear transfer orders 
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dtd 09-06-2000 and 12-07-2001. As such, it is a fit case for qivinq 

adequate direction to the Respondents by the Hon'bie Tribunal to release 

the app'icant immediately in comp'iance to the transfer orders dated 09-

06-2000 and 12.7.2001 issued by the Respondent No. 4. 

4.91 	That your applicant submits that he has got reason to 

believe that the Respondents are resorting the colorable exercise of power 

to accommOdate their interested persons in their favorable Place. 

4.101 That your applicant submits that the action of the Respondents is 

mala fide, illegal and with a motive behind. 

4.111 That your applicant submits that the action of the Respondents by 

which the applicant has been depnvecl of his legitimate rights is arbitrary. 

It is further stated that the Respondents have acted with a mala-fide 

intention only to deprive the applicant from his legitimate rights. 

4.121 That your applicant submits that the action of the Respondents is 

hiily illegal, improper, whimsical and also against the policy adopted by 

the Government of india. 

4.131 That your applicant submits that the Responderts have violated the 

fundamental ruihts of the applicant. 

4.141 That in view of the facts and circumstances it is a lit case for 

interference by the Hon'ble Tribunal to protect the interest of the applicant 
and his family members. 

- 
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4.15] That this appilcation is filed bona licle and for the interest of justice. 

	

5. 	GROUNDS FOR RELIEF Will-I LEGAL PROVISION: 

5.11 For that, due to the above reasons narrated in detail the action of 

the Respondents is In pñma fade iflegal, maia-lide, arbitrary and Wthout 

julisdiction. 

5.21 For that, the Respondent has not considered his or her own 

guideline regarding release of person when he is transferred. As such, 

there is no jurisdiction in denying the said benelit to the appcant. 

	

5.31 	For that, it is settled proposition of law that when the same 

principle have been laid down in given cases, all the persons who are 

similarly situated should be granted the same benefit. 

	

5.41 	For that, the Respondents have violated the Article 14, 16 

and 21 of the Constitution of India. 

5.5] For that, the action of the respondents is arbitrary, mata-lide and 

discriminatory with an it! motive. 

	

5.61 	For that, in any view of the matter the action of the 

respondents are not sustainable in the eye of law and as well as fact. 



The applicant craves leave of this Hon'bie Tribunal to advance 

further grounds at the time of hearig of this instant apphcation. 

DETAILS OF REMEDIES EXHAUSTED: 

That there is no other aemative and efficacious remedy available 

to the applicant except invoking the jurisdiction of this Hon'bie Tribunal 

under Section 19 of the Administrative Tribunal Act, 1985. 

MATTERS NOT PREVIOUSLY FILED OR 

PENDING IN ANY OThER COURT: 

That the applicant further declares that he has not flied any 

application, writ petition or suit in respect of the subject matter of the 

instant application before any other Court, authority, nor any such 

application, writ petition or suit is pending before any of them. 

RELIEF SOUGHT FOR: 

Under the facts and circumstances stated above the 

applicants most respectfully prayed that your Lordship may 

be pleased to admit this application, call for the records of 

the case, issue notices to the Respondents as to '.Nhy the 
relief and relives siqht for by the applicant may not be 

granted and alter hearing the parties and the cause or 

causes that may be shown your Lordships maybe pleased 

to dispose up this application on the admisson stage and 

may be pleased to direct the Respondents to give the 

foliowing relives: 



\)\ 
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8.1] 	 That the Respondents may be directed by the Honie 

Tribunal to release the applicant from the present place of 

postinQ at imphal (Manipur) to Kolkata as per transfer order 

F No. 21 (1)ISE© JEJ(8ect)IERICPWD/Ca112000/570 dated 

09-06-2000 and also No. 21(1) SE©!JEIERI 

CPWD!Ca1120011490 dated 12-07-2001 (Annexures-C & Q. 

8.21 	 To pass any other rehef or relives to which the 

applicant may be entitled and as may be deem fit and proper 

by the Hon'ble TilbunaL 

91 	INTERLM ORDER PRAYED FOR: 

The applicant most respectfully prays for interim order 

from this Honbie Tribunal directing the Respondents to 

release the apphcant from his present place 04 posting as 

per office order F No. 21 (1 )/SE© JE!(Efect) 

ERICPWDJCaIJ2000/570 dated 09-06-2000 and also No. 

21(1) SE©!JE/ERI CPWDICaI!2001149() dated 12-07-2001 

(Annexures-C & E) from lmphal to Kolkata. 

10] 	Application Is Filed Through 

Advocate. 

C 
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121 	Particulars of LP.O.: 

LP.O.NO. 7 	7'0 

DateOfissue 

Issued from Qj 
Payable at 

131 	LIST OF ENCLOSURES: 

As stated above. 

.Verification. 
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VERIFICATION 

I, Shri Amal Chakraborty, Junior Engineer (Elect) Manipur 

Central Elect. Sub-Division No. 1, Central Public Works Department, 

Tulihat Airport, Imphal, PIN- 795140 do hereby solemnly verify that the 

statements made in paragraphs are true to my Knowledge, C 

those made in paragraphs 	c 4 
are being matters of records are true to information derived 

therefrom which I believe to be true and those made in paragraph 5 are 

true to my leaI aMce and rest are my humMe submissions before this 

Honbie Tribunal I have not suppressed any material facts. 

And I sign this verification today on this the I tgday of March, 

2002 at Guwahati. 
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(..)I'flct' of the 	incr ueniiIn En'Inc'r, Co-Ordiz;k, (:I'\v 0, 	cUI 	'IO 	 ..' 

• N!zrun Patac C1ctiN-7OflhiZ. , 

1A 	 RFrizi 	 ci'i7j 	'ciiL 

•';'; :ProbiKt: UTh • 	IcCED-j[Iicaj 	CCED-kCal 	 i Vice iuuir Dey . 	• 	': 
L 	

S. 

fl SK Dhit 	CCFCICI 	'ccl II'.jl" Vive N.K.Dm 	 - 

D. Sildor 	 CCED-WCeJ. 1 CCED-ilL/Col 	• Vic N.K.Kundu 	. 
I . 

7"2 .SThi 	iii 	?uiOi 	F15 7 I 

30, K. K. Dbukui 	 C(.EJ-iI.'CI 	 Viec Anuj Kumar Roy 

31. 	PQIit 	. 	CCEC-I/CaI 	CC1)-!C 	 Vice P. K. Haldcr 

S. N. Saiiay 	 PCED/Patjm 	- 	SCED.ihJir 	 Vc...ijkJ'aj,I)rU . 
'(1 fQ.vIu;itnrIta) 	 ... 	 .•• 

31 SHalder 	 SC1:hrj CD/13 	 - 

 34 	S.Dc', 	. 	uiCED!j33SP. 	 Vice . C. oy 	 • I 

35. D. Mishra 	. PCEiIPauja Kumir S  
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5. 	M, K. Bswc, $CED/Sjcj 

N. Pedckt 
CCiJ-Ujj i:* 	V.;i;y 

c<•I: 
\J..C.V \:l, 

•: : 	Note:- 	
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:, • 	
, 	

I 	 21 1  27, O, 31 & 3 ShU move rst. 	 . 
5i• , tc 3 hLLp9 be r&teyejrcroi.0000 	 .. 

the 	 of ti,fr 	 h(I rnmdtiyor6or
, prcdto thcr respcv 

L 	o 	iciIs Under order of trfr o tI 	cr!e.3t 	 rJjiIIIP 	 . 

ove o;r sh,II be vId up o 31.1 2.20a3. A We o;d'r 	oc 	• not npIem 	by 31.12,2003 uo o wh cever r z 5,  c t ; 	Sil be co 	 iy 	c c3rn-J coLg 
S:enj; Ennr frcm this oi.c0 sing the rcason k cn-implc-m 	on c 0h vi3, the :: 	6r€)c: O1(13f ie ike to h crceed 	 i) 	 oi 

0 nrese in 	r.oaI tenure at s 	3ioe 
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: 	 renrh in 	 •,! 

	

o tIcroor 	quo: 	to ac• 	 r'o:; o 	En'o 

	

v'ho, on t:ir trans er,j1 x't t:;r 	 11 	 ihoy went 1 say, 

	

..I. 	
1• 	ittr 	er 	c- 

- 	Th 	:•.31t1 	ianv 	gain 	bo'/e 	 eiI 	ch hi ofe vvU 

	

reseti 	id 	Caio: 	v 1 n i'ibn r:ye 	Jinior', Er;no 	nzuy oetd ouIde CaICLIIO crcmn (!a 	'e 	rj h: Cr or C.n Ior:'on )y 
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o-or ntin Copy to:- Enoineer, C 
The Dictor General of Works CPf'/D New Dclhi 2. 	. Th Add;. Dincor C-erierel (ER) CFWD, CeIo.!Ua 	 . 	4- Chief Erciiner (Elec.) IEz!C:cu 
C!ef Enginecr, ISZCWDSiIUIi 

5 	i' 	n 	Elicinecrs Ec / 'c SLpd 	nc 	s 	 rv ' EesL 	o AH Execiv3 Er reejs (Eftc) of CPWD Etrn Ror. 
Coflcernd ExcuUvc Engineer (Civi)/3ZCp/D 
Ccncern.rj oi;.;i1s throucjh rspectv cOntrOf1 oIci;$ 

crotary, CP'fiD unlcr  
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• 	 . 
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I! ' 	V/,jJc1J by Colifz'0llj1 

;Jll(l Under tl2i. pIca lhc Ofliccr 
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Conidcrcd only flc 

f)fy) 	fl, 	()(• 

	

- IL i, itjj: dccjdcd that oiecr undcr 
tr:d:1fcr 	

no b 	1c1io,d leave 
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)IJ 
It wilt bc tIC ICI:id()Il:dil)jljdy Of d C;ipcefj.Q Cot0jp1., O1flcc 	ii.. :IJ c  C lo ;:tx, 

I Y (i\ I )AIN,) . Al? Additl,11.1j 
Djicto:.j Oclicraf (if CP '/DfF:l14Ilccr:.tC..r 2,  All ChiefJJ)i:leCf(c. 1) 

&(Elccf) 
i:lCludi, P WO, Appoj:1j11 /tUhl)oiiIy/ 

of Ldtvjro:1;iiciii & FQIe,jic 
ctc.Cflc bot :idcJin 	be 
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N*u  ------- 
I. R.K. l3osc 	j CCEC-ii/CAL CCEC-IIICAL 	

. 
Rctcnongrantc(Jo/2002 

 S.K. Jiasak CCEC-lh/CAL CClD-\'fCAL Vice Siulil InunlUar 
 Prohir Kr. Paul 4 ! CCILI)-llh/CAL l'CEI)/PATNA Vice S N. Sahay 

d. Aruti Kr. AddhiyaJ CCED-l/qAL GCED- 	. Vice Ii1ip,Dcka 	• 	
I 

1/GUWAHATI  
 ftS.Saha CCED-l1l/CAL CCED-IIh/CAL RetentiOn 	ranLcd up to 03/2002 
 Saul Taraldar 	1. CCED-V/çAL SCED/Silchar 	' Vice §: N:.Dey 	: 

tftQ:lm)hau) . 	Y 
 N.P. Chakrabort CCED-IY/CAL 	, I3CED/1313SR , 	, Vice 	K.K. 	Roy 	Alrcady. 

Trbnsfcired) 
8 U K Mondal CCED IV/CAL SCLD/Silchar.  Vice M K Bis 	is 

• H.Q. Imphal) 	' (Alrcdy Transferred) 
9., S. N. Saha PCED/Patna SCED/Silchar 	. Vice A. Chakraborty 

(ILQ.lmphunl) (Already Transferred) 
JO. l. C. Dutia 	• 4CCED-V./CAL PCED/Patna Vice S Gniuguly 

(Already Transferred) 
jj_ DiI)cka GCED-(/Guwahati 	' TCEDTVczpur 	: Existihg Vacancy 

 Debrabata Das ICCED-I/CAL CCED-I\'ICAL . Vice 4tibrntn Ghiosh 
 Mukul 	Chndra CCED-!ll/CAL . . CCED-IV/CAL. Vice lJK; Monda 
- Das •. :, 	. 	 i .: 	' 

 Subrata Ohosh 	P ,CCED-1 V/CAL' CCED-l/CAL Vice Dcbrnbata as 
 T. K. Nanda ;CCED-IV/CAL 	'. CCED-Ill/CAL Vice Mukul Chandra Ohs 

 B.K. Biswal IRCED/Ranchi RCED/Ranchi '  Retention granted upto 03/2002 
 A.l3. Kundu . 	' 	: !:SCED/Siliguri 	. SCED/Siliguri Retention granted upto 03/2002. 
 B. l3hattacharjee 	;! CCEC-1l/Cal 	. 	' CCED-V/ 	

: Vice B. C. Dutta 	 i f  

__________ 
. 

(H Q. Durgapur) 	. 
? 

19 Kallol Mukherjee •CCED-1 V/CAL SCED/Silchar ' Vice A. K. Bhunia 
(I IQ, lmplrnl) (AlrcnJy Transferred) 

 S. Sinla 	' •GCED-J/Guwaluati CCED-lll/Cal Vice P. K. Paul 
 S. N. Dc; SCED/Silchar CCED-IV/CAL Vice Kallol Mukherjce 

,I1 J 'I 	 10 A 44*11) I /t I 1F 4)'.)  A A 10/41t 	 I 	 • 	• 	' . 4 ä) 

Offlec or thkSu1irliitciidiiig J:i 	iicr, Co-Ordiitatlnii, :P\VD,Eiiezii ltcgioii, 

	

N17.IiUI Palace, Kolkata —700 020. 	I' 

F.No. : 2i(l)SE©/JE/ERRPWD/CAlJ200i/ 	7 O 	 DATE: 	7.2001 

I 	 1' 

11w ChicI lngiiieer, IiZL 	CP WI), Kolkota is plensed to order the. transfer/post tug. of .  the fol h)wiulg Junior 
Lnginccrs (Electrical) with 'i1 nmedialc cffcct in public intereSt 

Nomo  III 	I • I4'IIIRI1Ifl 

(Superintending Engincer, Co-or motion/Director of 1I'orks) 

READ Office of the Supérintcnding Engineer, Co-ordination, Eastern Region, CIWD, Nizam Palace, Kolkata - 
700020. 	

1 

I. 

.! 

II 
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- 	 - 	 - 	
-----

- 

	

, • 1 . 
	In terms of DGW, CPw 	New  DoIhj!S O.M. No. A - 22015/72/2000 . EC .Vi datea b,,2OuU, 

UflIs 1OtSe 	• 

	

• I•  , 	

Speciliod, tho Junior Engtners Under odr of t(ansler and pOsIifl Shall tmrneia0y proceed lo their rÔspec%jvo 

: 	 .1 
• • 	

place Of pO5IIn 	and 	II ii 	COntrQIIIn 	offlco, 	r.IinII tUIIv 	Ih 	øtfiiio undor Ordoi. Ot I(Utft 0111.10 110111641 • 

	

• 	
WlthQtjt WLIItLnçj for 	 itlo rolI 	Of oUicIul5  shOuld nol bo dOiQyod by tho 	 ofticota:Ior 	 • 
rtusotl, TPio cases, where. 6tIicIats undor Orders of transfer ore not 'ellevod wtthI 3O.dnys, wilt bo b?utit to : L 	notice o the Director GooI of works (or taking .Ct!Qfl,againsI 	 ••• 
Whenever a junior EngIn 

' I  	I  	
I I   	

1h 

	

eer   (EIoctrIcaI s posted in a particular   DivlsIoin/ClrcIo /Zone   piecontrotiing o(fir must  
	•   • •  	accopt the joining .  ropo   an 	C8 SOO (

flofl.avajlabtjly oltto paicuIar pOStan intlrnatloflmaybo given to this 
	: 	•' office, This has become ro essary td avoid regularjzaljon of. waiting peiod of JunlôrEginoers (Electrical). 
: Due to Increase in the 	 riiJI tenure at iOfl stations 	is very likely  mat there will beJunlor Engineers in excess 

of sanclioned strength in offjces hich is unavoidable All Superintending Engines & Exocuti0 Engineers 

crc Ilierufore roquoste ig p?ept the joInIng eporls of Junior Cnglneors concerned who on their transfer submit 

their joining report to ther II somethind they want to day, they may laie Up the ntter later with ,thls o(fice. • 
• 	i.IH 	:' 	 • 	

:;.
J.  

All Chief Engineers Superin nding Engjneers and Eocu(ive Engineers are requested to ensure 
	 at the  Junior Engineers (Electrical) under orders of transfcr are rlievod within a time frame of 

O days to enable thorn to 
joining their now places dt osting and the relict of such officials should not bo hold up for any roason. Whatsoever.  

5 	
in case (ho Junior Engineer (Electrical) are not relieved they will automa(lclly stand

1  relieved at (ho en of tho 
month immediately (ollowin le month of Issue of transfer orders and they .wiil not b eigIbio to draw pay and 

	

• 	 korn their prose 	
office thereafter unless :lheir transfer orderi are canhlld / modiflod o furth'r •, • 	

instruCtions issued by this ftice or the Director Gnrt of Wons, CPWQ:'NOw Oelhj, 

U. 	

Thu Posting of Junior Englnèe(s( Eloctriàai) have been issued Rflr obsolng duo procaduros /broad gildolincs 
- 	as per DOW's O.M. No, A20i5, 8/97 . FC "I 	O4 .tO,g c; 	

Poiin piiys per this 011ico O.M. ER7JE No 21(1)/SE©/CPwD/ (caE 	
dl. 231 02/20011 	 H, 

)1 

• 	 i 	
(Su12c1'ilzlendiizg Engineer,o.ordi/mà(io//Direc1QrQf,ik 

Copylo 	 Ii 	

I I 

The Director General of Wok, CPWD, Now Ocihi. • 	 . 

The Addi, Director Generai (ER) CPWD, Kotkata, 
	' • 	 • . 

	• 	:.  
All Chie( Engineers (Civil & Electrical) CPWD of' Eastern region, 

	 , 

All Superinionding Enginocrs Civil & Electrical) iIc Superintending Engineers (P& A) of CPWD Eastern Region, 5 	
All Cxoculivo Engineers (CIii & Electrical ) of CPWO Ei.,terii Region 

G... -  
The cncrr,ed. olflcias liirough ieSpeci:vo 

	onlrol;in 	uio5,  7 	
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o: OiC Niemorandun' io . 2Q34//9L5tt (/) 
dated 12th June, 

I 	'I 097 rciVCd from Ministry of PrsOflf101, PublC 
GrieVWCL 	h 

):5jOI 	(UOf) 

;nJiCT:. Postirof U3)ttfl(J arid wiLe at the sa'n s tat 1OI. 

--

1. 

The und signed' is directec to say that on the subjCct 

mentioned above, Government had issued-'dctailed guidelinCs vide 

O.M.LO.28034/7/86_tt. ( 	
d at ed'3.4.86,*The ifith CtlY 

CoissiOn has now recommended 
that notonly the existing instrUC-

tions regarding the need to post husband ,  and wife atJthe sme  

station need to be reiterated, it has 
also recocnnded that the 

SCope of thes instruct ions should be 
wic1ener to 'include the 

provision that where posts at the.apprOPriate 'level exist in the 

organisatiorl at the same sttiOfl, the husband andWifu may invaria- 

ly be posted together in orderto enble them.to 1ed a.normal 
b 
family life and look after the welfare of the childefl,C5PelY 

till the children are 10 yoarS of age. 7 • 	 ' 

2. 	The Goverflrncflt, aftr cons iderinj the matter, has decidd to 

iccPt this recolifleUatifl of the Fifth Central Pay Co mis .On.' 
Accordingly, j.t is rciteated that all h,hinistries/DeP tments should 

strictly adhere to the guidelin5 laid down in O.1.O.23034/7/8 6  

Estt. () dated 3.4.6 \.;hile deciding on the requ;st 5  fr posting 

of husband and wife at the saute 
statiOn and should ensure that 

such pos€ing is invariably done, especially till the ir children 

are 10 years of age, if posts at the app 	
n ropriate level exist 'i 

the organiSatiOn at the same stationfld if 
no administrative problems 

are xpctd to result as a corisequenCe. 	
0 

3.. 	
It is further' clarified that even in caseS whore only the 

- wiLe is a jovcrriiuUt servant, the COflCUSSlOfl Cl3)OL'td' in jra 
2 of this 0.11. would be admissible to the government servant. 

These instructions would be applic ble only to posts within 

the sape department and iould riot apply on appointmOflt undoiZ the 

Central taffing Sche:o. 

A copy of this J:patment'5 0.1. 1 0• 20g34/7/6 	tt. (A) 

dated 3.4.06 is 	
for rudf reference and guidance. 

sd/- 
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